FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S AKSA PAPER MILLS PRIVATE

LIMITED
| ~ RELEVANT PARTICULARS -
| 1. Name of corporate debtor Aksa Paper Mills Private Limited
2. | Date of incorporation of corporate debtor 26.07.2017 |
3. Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered
4. Corporate Identity No. / Limited Liability | U21098GJ2017PTC098431
| Identification No. of corporate debtor - o
S. | Address of the registered office and principal office | Survey No. 334/P1. 315/6, Morai
(if any) of corporate debtor Industrial Park, Village-Morai, Ta, |-Pardi,
- - | Valsad, Vapi, Gujarat, India, 396191
6. Insolvency commencement date in respect of | 29.08.2024
corporate debtor
ke Estimated date of closure of insolvency resolution | 25.02.2025 -
process I
8. | Name and registration number of the insolvency | CA. Sunil Kumar Kabra
professional ~acting as interim resolution | IBBVIPA-001/IP-PO1011/2017-18/11662
professional L
ok ‘Address and e-mail of the interim resolution | Address: 3rd Floor, Reegus Business
professional, as registered with the Board Centre, New Citylight Road, Above
Mercedes Benz Showroom, Bharthana-
Vesu, Surat-395007;
' 'Email Id: jlnusco@gmail.com
10. | Address and e-mail to be used for correspondence | Address same as mentioned in SI. 9;
“with the interim resolution professional | Email 1d.: ip.apmpl@gmail.com
11. | Last date for submission of claims Thursday, 12.09.2024
12. | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the |
interim resolution professional
13. | Names of Insolvency Professionals identified to‘act | Not Applicable
as Authorised Representative of creditors in a class
- (Three names for each class) i - - B
14. | (a) Relevant Forms and (a) Web link:
(b) Details of authorized representatives are https://ibbi.gov.in/home/downloads
available at: - | (b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of M/s The Aksa Paper Mills Private Limited on 29.08.2024.

The creditors of M/s Aksa Paper Mills Private Limited are hereby called upon to submit their claims
with proof on or before Thursday, 12.09.2024 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract pena

.
U“AKSA PAPER MILLS PRIVATE umr&g

L’_,p][) IN CI

CA. Sunil Kumar-Kalirgp / Rp
Interim Resolution Professional

Dateé: 31.08.2024
Place: Surat
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AUSTRALIAN PREMIUM SOLAR - O 401 o it Comen P 10t
Lo ol b ot sl il 199 State Office Ahmdebad : Office No. 101 To 104, 1st Floor, Ratna High Street,

( I N D IA) L I M I TE D Nr. Naranpura Police Choki, Naranpura, Ahmedabad = 380013
CIN: L40300GJ2013PLC075244 M/S AKSA PAPER MILLS PRIVATE LIMITED PUBLICATION OF DEMAND NOTICE

Hotice izsued under Section 13{2) of The Securitization and Reconstruction of

J 4 __ RELEVANTPARTICULARS
REgd' DH' TE]PUI', HH-HB Tﬂ-PTﬂHtH. Sabar Kantha' 11- Kﬂ:‘dmmdr:w s chiebl ETEMMW Anptce is haraby givan |ha1 uuirrenuenilrr:cili;&a-:tllaineda
Sabarka ntha, GUja rat- 383205 India. 3 [ Aoty L'r'wJﬂFm'nidl-.'r.ﬁrlr.:'rai&'u'duﬂ B iﬁl:mﬂ;daba:l them from the uaﬁll'ian:l said faciifies hEE'E ban classified a5 Moo peforming assals by }huHEa‘d‘;l. ‘YWhareds tha notices Ksised 1o them ur:l:lvursu-;til:nn!II
e i & ; ; b inoonporated  regitensd 13[2) of SARFAES| act, 2002 thraugh Regshened Pastan i st inawn adoress were relumed un-served and &3 such hay ane hereby nformed Dy
Email id: compliance@australianpremiumsolar.co.in, 3 | Comporsie Kty M./ Livied Lokl | UZi098GIZ0ETFIO008AaE wdpomssboutesane, N N
derificaion 4 1ne 5 dna Ded |aken for subsiru sarsice ol ihe nolica. [he OVE TTANVErS, LiD- avars an T rantor rewal SOHIC3HE) amn
Tel No: +91 8735932511 g -Lumdwmm;ﬂﬁm' ey iy i 350 S il i P ajﬂ?:jplumab:rﬂ;ﬂgpa’p‘-lﬂrmn[ul.ﬁ-lanl:ﬁrgwﬁn'r?:!lnﬁ[f'da'ﬁIrl:lm the dﬁeI:I[l:lul:l'r:.aliunu[Ihismlim'aigﬁlu;-‘ih;ﬁerng'le:nswilhaE.:lka|'-ng;lBr
. " " A 3 i, [i§] ! it i Iricl i | I iy inl | It r w15 il
Web Address: www.australianpremiumsolar.co.in R L. Pl iobopt ool s nen o i ot o bl ittt o i
g | Insovency commencement daie in | Zane20 oéheraise withouttha priar aritten consent of the Bari
PUBLIC NOTICE : mm; e RETTE ai; Lnanng: rmmnlrbl;nanlﬂ-ﬁl;nnunt mm::nmgﬂm : nes.émlurﬂ
. : : f : T, = E: O IEINBNGY : o bormowanGuearanton Date of Demand Notice | Amount tanding roperfyiSecured Assaels
NOTICE is hereby given that the 11th Annual General Meeting ("AGM") of e 1| Loan Agreement No: GAADS 7 Al that pce and parcel of Mt No 820101
Members of Australian Premium Solar (India) Limited will be held on Monday, rechency profsscrl g o e | BSYIMCOUR P01/ 201718711682 e i Bl S Saoant Ve Sooet, Mava farecs, ANedibed
September 3D| 2[}24 Et '11 Dﬂ A1M mrﬂugh videu Cﬂnference {UC} IlII Dthe.r 0 -E::::ld Elm!,it:-::;ﬂd wﬁmﬁﬁiﬁﬁiﬁ mnm Cutstanding: Rs.11,24 95584 as on 13082023 with furthar inderas) ;\Eﬁﬁ;ﬁurg:ﬂﬁ:::ﬂn-gsfmwgagtglféfg
Audio Visual Means (OAVM), in compliance with the circulars issued by Wit she Bosrd [ Sca s Botane; AR ENITEIMES IR e ok R e ] e e
Ministry of Corporate Affairs (MCA) vide Circular No. 14/2020 dated April 08, T s S e DS A G| e s s aned 0S5, m“;f:;: ﬁﬁfﬁ“ﬂﬂmﬁﬁﬁ.ﬂ; I = = e
2020, Circular No.17/2020 dated April 13, 2020 issued by the Ministry of | esston petecsiore [ DI Shanigab, Anmedabad-380004, ' g -
Corporate Affairs followed by Circular No.20/2020 dated May 05, 2020, | | Cosen o crattis a0 sroer s Nt rpmistle Pincad oz o navafan Fark Nars Revoca Ameriated, Cupret
General Circular No. 22/2020 dated June 15, 2020 , General Circular it eipimibobiun Retkies st £ 24104 Swam Narya Pak, N Vs Vi Sy, Aerecabed-
No.33/2020 dated Sep‘gember 28, 2020, General Circular No. 39/2020 dated 5 sty Pt o e e
December 31, 2020, Circular No. 02/2021 dated January 13, 2021, Circular ulleiningietinch O Loan Amount s TSL10- g Pl No. 30, aasung 300 5285 S
- ] A s EvEnLE W . B L Ih
No. 21/2021 dated December 14, 2021 and Circular No. 0212022 dated May | |, Mecemstrmoncms Ao Oltaing 55520513008 205wt s o sown e e o' s Vi Sy
08, 2022:and Circular No. 10/2022 dated December 28, 2022 and Circular No. b1 Dot of ubergt eprsraion | N C OBt SHTAL A D i AR :“ﬁ”}”"“ﬂﬁiﬁ?ﬂﬁ%“
ﬂ g III 2 DE 3 d atEd SE‘ p tE ITI b E!‘ 2 5 . 2 ﬂ 2 3 -EI ﬂ d S E E F E: | l' C U |E I" M ﬂ . Matice 15 bereby given that the r'iﬂl.ili-l'lﬂl Campany Law Tribunal Il:lls.;::ilrr:l: I.Il'r' -H::;I:II:E:,EE: AN PARNL UL ATERIAL -0, SUNDRIE I, DANDERH t,gﬁ:.ﬁh_:; ;ﬂ:ﬁlmmﬂdm'n:éz:l E,;:;i:‘r;
SEBI/HO/CFD/PoD-2/PICIR/2023/4 dated January 5, 2023 and all other | | Fitetmisdonasoagezs @ oo e e ks Paper bl Al ot Pk No 0 Rogal Purk 1, Wascemiee Yo, Sanalh Resdoncy |7, SHAEne, T, 1 B el Bec
2 : : : Thez creditces of Mys Aksa Paper Mills Private Limited are hereby called opon ta siebmig Gardhidham, RB{EH-E?DE‘-:I 1 Surmunded On Nor f | N 298, Sumoun
relevant circulars issued from time to time. teir i wih proof on or bofors Tiwreday, 12:09.2024 1o tho [narim esoution bl ke,
g financia! credions shadl submit bhair claimes wi o : a2 DNiC Means aniy. ar filu i Ik ¥
c ; e : ; ;:E"IZI':I:G'I'E- may &J;mﬁth:ﬂ;im:'ﬁl:ﬁt;fﬂmt:; :er&t::.Eﬁ':ﬁ?ﬂrlﬂlﬂctmnmmeang A 4 | LoanAgreement No- GJGOS0ITM :| ;E;;T:::j:fﬁWWwauh Progerty
The Company is pleased to provide the facility of attending the meeting Susiskot s sl AR . LoanAmount:Rs 7400001 b PN 31 In 8 e bering Rivara By
through VC / OAVM to the members of the Company and facility of voting Place: Surat et SO Pretessionie ﬁﬁ“ﬂ?ﬂ?ﬂ“ﬂ? Re 750683605 85 on 1407.2020 wih s ires ?ﬁﬂlgi;éﬂﬁiﬁgéﬁl?lﬂ?:;li
i 1 H i i i thes h, Tenipon inhe Sl itratian Lyairct
during the meeting through electronic means in compliance with the above s R B RS RA E“-"*"mffi'ﬁ“u{'i?lf“""}ﬂ ursﬁﬂatmﬂmﬂ
& Ii B U o5 UTRHIT (= <alrroein an
stated circulars. The memhers holding shares as on the cut-off date including CoBirfmem W A TR LR e
those who have not received the electronic copy of the Annual report of the Resides a7, YADAY NAGAR, KDANA, GARGOIOPAD PATTL, GANDHIDHAN, | (LTac o it -l Mo, M, Surundectn
Company due to non-availability of e-mail |D with the Company / RTAcan also Also at: NO'31 KHATUSHYAMNAGAR, APPROCHING TOVARSAVEDIRQAp, | bUiing consiucied over the sai site along wi
; x 2 1 : 5 : ) '.f.ﬁ.HS.ﬁ.HEDI..GLI_lﬂ.Hﬁ.T-H?EIH':] ‘ : furrdtuee fikluras and gopurfenance theret,
exercise their vote by following the instructions given in the Notice of AGM. e s ok vt ok
In accordance with the above circulars, the Company will send in due course . Branch : Gen-Next Infocity Branch, NNEENEE | E LFE m—
the Annual Rﬂpﬂrt ofthe Compa ny for the financial year 2023-24 iﬂEiUdiﬂg the 3@ m ﬂ_ﬁm Gr. Floor, Infocity Hub, L.T. Tower-ll, “APPENDIX-IV-A" [See Proviso to Rule 6{2) & 8(6)]
i ' 3 ' Gandhinagar-382009 Bale of secured immovable | movable assets under the
MDHEE Df AﬂlﬂUEll Gener_al MEEt”-.Ig h}f nay Df a8 I'TIEIII o thﬂS'E Mmembers Bﬂﬂk OfBHHJdH Emnail £ :I . keifliaroda securitization and reconstruction of Financial Assets and Enforcement
whose e-mail ID are registered with the Company / RTA. So those members mail : infoci@bankofbaroda.com of Security Interest Act, 2002 (hereinafter referred to as the Act)
I i i Matice is heraby given to the public in general and i particular fo the Bormower (3}, Mortgagor (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured
Whﬂ hE"-"E nﬂt e glﬂ.tErEd th eir E'mall |D are FEQUEEtEd o Q'Et thE Same Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor will be sold on "As is where is”, "As is what is”, & "Whatever there is" basis for recovery of
nglET.ErEd b'j.l' fﬂllnwmg the below mentioned Process for receiving the e dues in below mentioned accounl's, The details of Borrower / Morlgagor | Guarantor | Secured Assel/ Dues / Reserve Price /e-Auction Date & Time, EMD and Bid Increase Amount are mentioned below,
communication from the Company: DATE & TIME OF E-AUCTION : 20.09.2024 FROM 2.00 PM TO 6.00 PM
B e o " 1 Demat mod ) il bl Details of Borrower Description of the Property F““i?;::'“" ﬂutgt':::j ng Hﬁfﬂa EMD Eii !G‘EL?&“
I E'TT'II'EFE 5 mg 5 EFEPEIIFI L ﬂ:’lﬂ E AL E[IUEIS e A Lo b Mis. Shubham Alluminium All that piece and parcel of Immovable Property : | PHYSICAL Rs. Rs. Rs. Rs.
respective Depository Participant for registering the email addresses. (Borrower) Commercial Shop Shubham Glass and Hardware, 30,01,230- | 29.16,000/- | 2.91.600- | 10,000/
Mr. Hemkant Mishra (Proprietor) | Shop No. 48, Ground Floor, Infocity Super Mall - 2, + Interest
: : ; Mrs. Shabnam Hemkant Mishra | 5.P-5, Infocity, Gandhinagar, Gujarat. Owner : Mrs. + Legal & Other
The notice of the Annual General Meeting of the Company will also be made (Guarantor) Shabnam Hemkant Mishra (Guarantor). Expenses
available on the Company’s website at www.australianpremiumsolar.co.in Property Inspection Date and Time : 18.09.2024 & 2:00 pm to 4:00 pm. For delailed lerms and conditions of sale, please referivisit to the website link
' AR I https:/iwww.bankofbaroda.in/e-auction.htm and online auction porial hitps://febkray.in. Also, prospective bidders may contact the Authonsed officer on (M) 9978446524,
ﬂl"ld thﬁ‘ Stﬂﬁ-[’( EKGhEﬂQEE website at Nnseindia.com. Date : 29.08.2024 Place : Gandhinagar Sd/- Vikrant Sharma, Authorised Officer, Bank of Baroda

For Australian Premium Solar (India) Limited
SD/-

Nikunjkumar Chimanlal Patel IDFC First Bank Limited

IDFC FIRST
Dot st 1, 24 Chabmark beodive Hiecar A TR - ...
EH (H LS (o= L OMWErS, I I, FEmres A, pEe, ENNak- e "E ax; * i
Place: Ahmedabad DIN: 07834023 bt e

APPENDIX- IV-A [See proviso to rule 8 {6) & 9 (1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auchon Sale Mofice for Sala of Immovable A=sels under the Secunhsatun and Reconstruchon of Fmancial Assets and Enforcamant of Secunby Inferast Act, 2007 resd with proveso bo

Molica i hareby given {o the public in general and i particulas o (he Borrowes 5], Co-Borowar {8} and Guaranior (5] a5 per column (] that the below descrbed immovable properties
a% per column [iv) martgagedicharged ba the Secured Cradilor, the possession of which has been laken by the Authorised Oficer of Formedy known as IDFC Bank Lid, will ba sald on

AA"’AS I'INANCIEHS I_I MI I ED ) h 5 “Aziswhers s’ “Asis whal s, and “Whatever thera 2" a5 describad hareunder, forthe recovery of amount due o IDFC FIRST Bank Limited (Farmarly known a5 IDFC Bank Lid) fram
{CIN:LG5922R)2011PLCO24297) Regd. & Corp. Office: 201-202, 2nd Floor, South End Square, 5y AGYAS Barrowet (5] and Co-Barrower (5] as per column {1, |
Mansarovar Industrial Area, Jaipur. 302020 T Ba 5 + For detailed lerms and condtions of the sale, please refer o tha link provided on IDFC FIRST Bank websita Le. weanaLidfcfirstbank.com;
AUCTION NOTICE i i) i) W i) [wili) (Ix) (x)
- - - 5. | Demand Notice |Agreement Name of Borrower (), Resarve EMD Date and Date and Date and Authorized
Auchion Sale Motice for Sale of Immovable Assets under the Secuntisation and Reconstruchion of Financlal Assets and Enforcement of Security Interest Act, 2002 read with i
prowiso to Rule 846) of the Security Interest [Enforcement) rufes, 2000 NG Amaunt o Co-Barrower {s) Price Amaunt Time of Time of Time of Officer Name &
Matica is hereby given to the public in general and in particular to the Borrower [5] and Guarantor 5] that the below described immovable property mortgaged/charged to at“d Gu‘almm_r [s} Amount | Auction | EMD Auction | Inspection mn““_”“mm
the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of AAVAS FINANCIERS LIMITED Secured Creditor, will be sold on "As is 1 | BNR 217141045 | 36025256 Ravikumar Jagdishbhal INR |  INR 04-0ct-2024 | 03-Oct-2024 | 27-Sep-2024 Mame- Rajat Sharma
whereis",” Asiswhatis", and "Whatewer there is" basis. The details of the cases are as under. Demand Mofice Mendapara, Sagarkumar | 2794000.000= | 279400000 | 191.00AM to [ 90000 AM o [ 1000 AM To | Conbact Number- 8974177905
Date & Date Reserve | Earnest | pate & |  Place of Tender dated: Jagdishbhal Mendpara, Shree 1.00 PM 500 PM 400 PM Name- Chinmay Acharya
Name of Borrowers/ Amountof | of Description of : Money Submission, Tender 23-Aug-2023 Umlya Electrical And Battary Conlact Number- 9574448644
Eualrtauhnta:rrsfmh'lu“ rtagnmrrs Dues Ason |1312)pemand | Poss- Property ;m: EEFI:; " For Ii':;”{ Open & Auction at ’ & Shree Umiya Auto Parts | _
Moti i roperty| Auchion |& Fi i y
okl i P ayas Finangers Lid (iv) MORTGAGED PROPERTY ADDRESS: Al That Piece And Parcel Of Non-Agricullural Property In Maujs Zedeshwar, Golden Guadristers Road, Bhanch Lying Being Land
HIMMAT MATHABHAI Rs. JMNOW 23 | BIUN |THE RESIDENTIAL PROPERTY BEARING As. s, 11.0¢ |SHOFNO_-211, Baaring FL5. No. 166/3+4 Admeasuring 3550 Sq, Mirs., Known As "Rt Comples” Godown Mo, 28 On Ground Floor Constructon Admeasunng 23,56 Sq: Mirs . | E, 253,50 5q. Fts Al
DABHI, VLAY MITHABHAI |10,23,741,00/- Rs. 24 [UNIT NO. D01 OF BLOCK NO. A-1 ON 801360/- | 80138/- | AMTO |AKSHAR ARCADE, Regsirabion District & Sub-Déstrict Bharuch & District Bharuch, Gujaral-362011, And, Bounded As:- East: By Intermal Road & Margin Open Spaca, Wast By Opan Spaca, North: By
DABHI,MANISHA HIMAT | DUES ASON | 1094327 41/- g;' E'tlﬂ E ;E”&”DT-T!F’;.TEET":H*EEHE E"‘D"“” 01.00 |NEAR DEVSYA Gadown Mo, 20 & Sauth: By Gadown Mo, 13
DABHI 30 ALUG 2024 | DUES AS ON 4 HE ARG RO M SN EAE 1 PM 30 |INTERMATIONAL i AT : = .
GUARANTOR : SUMIT WOV 23 g ”-“'u‘-‘” EEDE-M':'h;I e u—?E' ﬁf: At TA TEAL it SEP 202415CHOOL, OPF. Disclaimer: Please note that the said notica is issuad for sale of immovable property only and IDFC FIRST Bank Limited has no right te sabe of tha 8-
LAaXhANDAS TAHILAMI DIST, AHMEDABAD, GUIARAT ' | aHYAM VILLA-T, mﬁﬁﬂi‘iﬂﬂM[&Eﬂ&M fies I E:E_Miﬂj Authorzed Officer
{acNO) ADMEASURING BO 50, YD, NEKOL-NARGDA IDFC FIRST Bank Limited
LNNROO3117-180068405 ROAD, NIKOL. ol
NARODA, Date : 31,08, 2024 {Formerly known as IDFC Bank Lid)
AHMEDABAD-
382330, GUIARAT-
1A
El HDB[h s HDE FINAMCIAL SERVICES LIMITED
Terrms & Copditions: 1) The person, taking part in the tender, will have to deposit it alfler i the tender form pravided by the &FL which js 1o be collected from the abave branch offices Farn it skt tawih o HOFC B REGISTERED DFFCE: RADKIEA, ?M0 FLODE . LEW GARTIEN RO&D. MEVRANCFURE, AHSSEDAEAD. CLARAT PIN COOE-3200049
during warking hours of any working day, super seribing " Tender OMer for namea af the property “on the tealed envelope along with {he Chegue/DDfgay order of 1034 ol the Resere Price ag o ey
Earnest Money Depasit (EMD] in favour of AAVAS FINARCIERS LIMITED payable at Baipus arnfbefore time af auction during office bours 31 the above mentaned offices. The sealed Branch Office: 104, E-'ﬂ:ng. Tirup;;[j Flaza, Mear Cotlector Office, Bfs Suda Bhavan, H&I’IE]IJFH-.".W'HEEHIE. Suat Gm;}[at - 205001
ervelapes will ke apened in the presence of the svailable interested parties at abeee mentioned office of AAVAS FINANCIERS LIMITED The Inter-se bidding, il necessary will also take place e | i il i el P i _
amang the available bidders. The EMD is refundabie i the bid s nat successful. 2), The successful bidder will deposit 25% of the bidding amount adjusting the EMD amaunt as mitial depasit Branch Office: 101, ﬁﬁ[ﬂi;ﬁr.ﬁ\'rﬂl%hﬂlirg[l EW?FW;:-’ESIHE} E‘pﬂ;‘.ﬁﬁﬁ:i Shﬂ?;:itlﬂ'n"ﬁ F?jhtll_ll;-:"a Ehﬂl:é' HgalrlﬂS’.:lyamal EI"I:ISE- HDHg.EEE‘EIEEﬁI['E. Ahmedabad-380013.
immediately ar withan 2dhrs after the Fall of the hammer towards the purchase of the asset. The successhul bidder failing to depoesit the said 35% tawards initial pagment, the entine EMD nc Ces .ED:II'IU' um'rr A3 t'l all, napxama MO ¥ I-Ehwa!’ rad, e E-E-'I'I:El. ugaral =
deposited will ke forfeited & balance amaunt of the sade arice will have to be depasited within 30.days after the confirmatian of the sale by the secured creditor; atherwise hisinitial payren Branch Office: C.5.MNo. 5577, First Floor, Above State Bank of India, Godi Road, Dahod, Gujarat — 383151
deposited amaount will be forfeited, 3). The Authorised officer has ahsolute right 0 accept o reject any bed or adjourn) postpone the sale process without assigning amy reason therefare. (f : = : ) e e Gl 9
thar date of tender depossting or the date of tender opiening is doclared as holiday by Government; then the aecton will be hedd on next workeng day. ). Forinspection and Interested parties Demand notice u nd r section 131 “ ! sarfaesi act, 2002
who want to know abouwt the procedure of tender may contact S4VAS FINANCIERS LIMITED 30,202, lind Floor, Sauth End Sguare, Mansarovar Industrial frea, jaipuer- 302000 or Yordi, bt mentioned borrowers, co-bommwers and guarantons have avaded lnanfs) facilibyiies) from HOE Financial Senaces Limited branch by morpagng your immiovable praparhes (secunties)
Gaurav Thakor - 7211137484 or respective branch during office hours, Nober This is also a 15/30 days HDEI'I' under Rule 3(1]/8{6) to the Borrowers/Guarantors/hMortgagor of the abave said you have nod mamtained vaur financial discipling and defaulted m repayment of the same, Consequent ba vour defaults vour lnans were classified as non-pedorming assels as vou to avail the
YO 4= ROUNTYE S U et inta va bisidinig sl tha by vtk et date. Thrpopati et Do, I o0t standing dnsar ok g n full et A - sad Inan(s) akong with the undarlying security ehesest craatad m raspect of the secunties for repayment of the same. The HOBFS has right for the recovery af the oulstanding dues, now issued
Place ; Jaipur  Date ; 31-08-2024 Autherised Officer Aavas Financiers Limited demand notice under section 1342} of the securitiation and reconstruction of financial asset and enfarcement of secunty inferast act, 2002 (the act), the cantants of which are being published

Perewrih as per sechon 1302) of the act read with nde 3011 of the secunty mierest (enforcement) rufes, 2002 a5 and by way of alternate service opan you. Debadls of the bormwers, co-horrowers,
pearaninrs, loans, secunties, outstanding duss, demamd notice sent under section 13071 and amount chaimed thers wnder are green below

(1) Borrower And Co-Borrowers: 1. NIDHISH T SOLANKE 2. TRUPTIBEN N SOLANKL, RAD 175 MUKTANAND SOCIETY MEAR L P SAVANI ACADEMY VESU KENAL ROAD SVR COLLEGE
SURAT-395007. {2) Loan Account Nomber: [2E35602 and 1808719 with unigue 1.4, 9947315, (3) Loan Amaunt In [NR: Rs. 7,00, 000/- Rupess Seven Lakhs Galy) with Loan account no -
12839602 and Bs. 4488 655/~ [Rupees Forly Fous Lakhs Eiphty Eight Thousand S Hendred Fifty Five Ondy) sith Loan Mo, TE0E719, (4) Detail Description Of The Security Mortpage
Property; PLOT NO. 175 ADMEASURING 5.23 X930 MTS. LE, 48,63 30. MTS., ALONG WITH 15,65 30. MTS. URDIVIDED SHARE N THE LAND OF SITUATED AT OLD REVENUE SURVEY NO. 172
[MEW WO 570, DSAFT TOWN PLANNING SCHEME NO. 2 (VESU-EHARTHANA) ORRGINAL PLOT MO, 59, FINAL PLOT NG, 60 PAIKI FIRAL PLOT RO, 76T ADMEASURING 11679 30, MTS,, OF MOJE

POSSESSION NOTICE VESL, GITY OF SUBAT. (5) Demand Motice Data- 13/08/2024; (6] Amount Dus In INR: s 3388 311 &1/- (Rupees Thirty Three Lakh Fighty Esght Thousan Nine Hunidred Forty O - Parse
UNDER RULE 8(1) OF THE Eighty One Only} As OF 13082029 And Fitere Contrachual Iderest Till Achaal Bealization Togsther With Incidendal Expenses, Cost And Charges Ele
HINDUJA LEYLAND FIN ANLCE ECURITY EN{”}EE EST (2] Borrower And Co-Barrowers: 1, MALLIIMPES 2 RAINIKANT MANDHAR SHIRBHATE 3.GITA RAINIRANT SHIRBHATE, 550 (A) U-6, ATHWA ARCADE, ATHWA GATE, SURAT-315001 GUIARAT
Corporate Office; No. 274, Devesoped Industdal Estate, Guindy, Chennal-500 032 SECU . (B A-145 NANDANYAN TOWNSHIF OPP RAMAYAN PARK. DINDOLI ROAD, SURAT-354221. {2) Loan Account Mumber: 2522173, 12916201 linked by Unique |d Number 4366428, (3) Loan
Registered Office: Plol No. C-21, Tower C (1-3 floors), G Block, Bandra Kuda Comglex, Bandra (E}, Mumbai - 40051 (ENFORCEMENT) RULES, 2002 Amount In INR: R3.48,50,000/- {Rupees Forty Eight Lakhs Fifty Thousand Onfy) by kean account number 2522173 and fo the tune-of R34, 50.000/- (Rupees Four Lakhs Fifty Thousand Only)

Websita: www. hindujaleyiandfinanca.com | CIN: UG539IMH2008PLCIEZN by loan account rumber 2916201, (4] Detail Description OF The Security Mortgage Property: Al that entire beariag Plot no. A/149 totally admezsaring 170,50 sq.mits. & 78,28 sq.mis.

Euilt up area in "Nandamean Township of ‘W Type”, situate at revenue servey no: Z14 paiki Block no, 315 &0 320, Draft TR Schems no. 41 (Dindali}, Final Plot 8o, 4 to G {As per TR, Final plot

WHEREAS the undersigned being the Authorised Officar of Hinduja Leyland Finance Lid (HLF) under the Securitisation and Reconsiruction of Financial Assets and no. 13). of Moje Dindoli city of Surat. (5) Demand Notice Date: 13/08/2022. {6) Amount Due In INR: R 3531811 51/- {Rupees Thirty Five Lakh Thirty One Thowsand Eight Hundred Eleven
Enforcement of Security Interest Act, 2002 hereinafter calied the Act and in exercise of powers confierred under Secbion 13(12] read with Rules 3 of the Security Interest Faise Fitty One Oniy) As 04 13/08/2024 And Future Condractual Interest Til Actuad Realization Together With Incidental Expenses, Cost And Charges Etc.

[Enforcement] Rules, 2002 issued demand notices calling upon the borrowers, whose names have been indicated m Column [B] below on dates specified in Column [C] o (3) Borrowes And Co-Borrowers: 1. LIBEAAS SUITS 2 SHREE JAGANMATH TEXTILES 3. CHESTA R HANS 4 CHETAN NARMNG, RAD (4) FIRST FLOOR, SHOP NOL 108, RAGHLVIR PLATINUM, SURAT
repay the outstanding amount indicated in Codumn [ below with interest thereon within &0 days from the date of receipt of the said notice. HADODRA ROAD, KLIMEHARIA GAON SURAT-395010 GLUARAT (B) PLOT NO B/Y, PUSHPAM ROW HOUSE, £.5 NO 27/2 AND 26, OLD RS NO 42 AND 44, TP SCHEME NO-1, FP NO.T3, VESU
The bomowers having fatded to repay the amount, notice is hereby given to the borrowers in particular and the Public in general that the undersigned has taken Possession SURAT-395007, 4C) 108-109, BAGHUYIR PLATHILM MARKET BUMBHARNA SARDLI BOAD, SURAT SURET-195010 GLIARAT (DY 1002, &VADH COPPER ATONE, DUMAS RDAD, BEESIDE AYADH
of the properties morigaged with the Company described in Column [E] herein below on the respective dates mentioned m Coluemn [F] in exercise of the powers conferred CLUB, SILENT ZONE SURAT-395007 GUMRAT. (2) Loan Accounl Number: 44873052, (3) Loan Amount In INR: Rs.1,80,00.000/ (Rupees One Crore Eighty Lakhs Only). (4) Detail
on him under Saction 13(4] ofthe Act read with Rule 3 ofthe Rules made there under. Description Of The Security Mortgage Property: ALL THAT PIECE AND PARCEL OF IMMOVABLE PROPERTY OF PLOT 0. B/S OF THE SITUATED AT VES BEARING NEW REVENUE SURVEY
The borrowers in narbcular and the Public in general are hereby cautioned not to deal with the properties mentionad in Column I.EJ below and any such dEE"ﬂﬂ-E will be N 275 AND 26, OLD REVENLE SURVEY NO- 42 A0 44 T, B SCHEME Moy 1 {YESLY, FINAL PLOT NO. T3 OF VILLAGE: vESY TALUA: SURAT CITY GISTEICT. SURAT, TOTAL ADMESSHRING

ABQUT 17558 SOUARE METERS ALONG WITH CONSTRUCTION THEREON, (5) Damand Notice Date: 16482024, () Amount Due In INR: Rs 185 84,780/~ (Rupaas One Crane Eighty Five
Lakh Eighiy Four Thousand Seven Humdred Eighty Onlyl Az OF 05082024 And Future Contractual Inferast Till Achsal Reabzation Tagethar With Inciderdad Expenses. Cost And Changes Elc

(4] Borrower And Co-Barnowers: 1 PINKY GHARVAKHAR] CENTER Z ALTAFEHAI HABIEEHA MANSLIRI 3. MAHEMUDABEN H MANSLRE 4 SAHIDBHAI H MANSURI B/D (AR SATYRVUAY MARKET

subject to the charge of Hinduja Leyland Finance Lid for an amount mendioned in Column [D along with interest and other charges. Under secton 13 [B] of the
Securitisation Act, the borrowears can redeem the securad asset by payment of the entire outstanding including all cosis, charges and expenses Defore notification of sale.

Sr Date of Dutstanding Date of 1-25-F000 3T ZERDE NR BHANDERAY MARKET OPF TALLEA FANCHAYAT RAJNEHAL ROAD MEHSANA -384001 (BF 10 SARKA PARK SOCIETY SHOGHASAN ROAD AT & PO MEHSANA - 384002
I'-I-n- Hame of Borrower Demand Amount Dretails of Property Processed Parsweainh (2] Loan Accoent Namber: 2514545, (3) Loan Amount In INR: B3 20 28000/ (Rupses Twenty Lakhs Twenty Eight Thousand Oalyl. (4) Detail Descriptian OF The Secarity Mortgage
! Notice Property: ALL THE PART AND PARCEL OF THE FROPERTY BEARING OF PLOT NO - 10 PAIKL, REVENUE SURNVEY MO 20047232 PAIKI C. 5. N0 288181071, SHEET W0L.-Z05, TOTAL AREA 113 40
Loan A/c. No. : GJAKRKDOGTS & GJLPODD179 : ; , : 30 MTRE., MOJE- MEHSANA, DISTRICT- MEHSANA. {3) Demand Notice Diate: 13/02/2024. (6} Ameunt Due In INR: R3.18,60,535.47/- (Rupees Eighteen Lakh Sty Thousand Nine Hundred
T ke O e (Borrowen) UALDR/AEA | B 0510071 e Boa.! 3 Bt jrart and parval of immovae Propery earing, | 2aUN2e2) Thirty Frve - Paise Forty Seven Onty) As 0F 13/08/2024 And Future Contractual Interest Til Actua! Realization Together With Incidental Expenses, Cast And Charges Etc
i, Hitesh C. Sagar (Co-Borrower). Ejopetty Conehingofiand atmedurig o4 36 <. Ws {H06-536G. yatds) (5) Borrower And Co-Borrawers: 1. PUNAMEHAI NATVAREHA! PATHI 2 SURESHEHA! PATANI 3 NATVAREHAL S PATI 4 MANGUBEN N PATNL R0 24 THE PATH SANIOG NAGAR CH § LTD
Mirs. Minaxiben H. Sagar (Co-Borrowen) with building thereancf city survey no 2053 fo 2056 of city survey ward OFP GHANSHYAMAPETTS MEGHANINAGAR MEGHANINAGAR AMMEDARAD-380016 GUMRAT (2) Loan Account Number: 2818576, (3) Loan Ameunt In INR: Rs.20.00.000/- (Rupsees Twanty
el LT s SRR ALY ST AN no.3 of Rajkot, Situated at Hathikhana St No, Rajkot City , Own by Lakhs Only), (4) Datail Descriptian Of The Secarity Mortgage Proparty ALL THAT BIGHT, TITLE AND INTEREST OF TENEMERT NO. 24, PATNI SANIOG CO. O HOUSENG SOCIETY LTD. TPS
{'Ef_-ﬂ"imﬂﬁhil chimanlal Sagar HUF Hitesh Chimanlal Sagar andboundaries as under. North: Public Road, N30, FF M0 107, 95/1 & 1081, MOULIE: ASARVA, TALLIKA: MANINAGAR, DIST & SUB DISTRICT. AHMEDAEAD, (ADMEASLRING ABOUT 22477 S0 MTRS. SBUA). (5) Demand Notice Date:
OFTOWer) ; ; , [ 6082024, () Amaunt Dus In INR; Bs.15,55, 191/ (Rupsas Fittean Lakh Fwenty Six Thousand One Hundred Ninety One Onlyd As OF Q%08 2024 And Fubure Condractual Intarest Till Actual
South:Other Property, East Other Property, West: Other Property Realization Topether With Incidental Expenses, Cost And Charpes Bt
2| Loan Ajc. No. : GJAKRKOO0S12 & GJLPODOSTZ  (08/06/2024 Rs 6,93 33,587/ em No.1 : All that part and parced of immovable Property bearing | 29082024 1, The barrewer and co-bormwers/guarantors are called wpon to make payment of the above mentioned demanded smount with further interest as mentianed heremn above m full within 50 days
M/s. Aditya Ormaments (Borrower), Property Constting of land admesuring 84-08 sq. Mts.(100-535q. yands) of this nofice failing which the undersigned authourised officer of HDBFS shall be constragned o take sction under the act to enforce the above mentionad securities.
Mr. I-Iltg:h E Sagar (Co-Borrower), with building theracnof cify.survey no. 2053 fo 2056 of city survey ward 2, Please note that, a5 per sechion 13 {13} of the said act Mortgagers are restrained from fransfeming the above-referred securities by way of sade, lease, leave & lcense or ofhenwise withoud
Mrs, Minaxiben H. Sagar (Co-Borrower), no.3 of Rajkot, Situated al Hathikhana St, No1, Rajkot City , Own by the comsent of HOBFS.
M/s. Hiteshbhai chimanial Sagar HUF Hitesh Chimanlal Sagar and boundaries as under: North: Public Road, 3. For any query or full and final setflement, please confact: Mr. Jeegnesh Dave: contect no. 7043042298 (Area Collection Manager), Mr. Vinayraj Nair, Mabile no. 9825456098 (Area
(Co-Borrower) South:Other Proparty, East: Other Property, West: Other Proparty. Eﬂ?ﬂﬂmﬂ%ﬁﬁ?& L*:Ll Chirag Chaggani; Confact Mo, 9905910%00 (Zonal Collection Marager), Mr Swnil Vishwakarma, Mobile Noo BE003T5505 (Area Legal Manager) at
Date ; 31-08-2024 AUTHORIZED OFFICER e
i PLACE: Ahmedabad, Surat, Billimora, Mehzana, Dahod Far HDBFS

@ . . @ . . @ . . ‘@ .' . Ahmedabad

financialexp.epapr.in
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